
Date of 
receipt

Amount claimed

Amount of claim 
admitted provisionally

Nature of 
claim

Amount 
covered by 
guarantee

Whether 
related 
party?

% of voting 
share in 
CoC

1
Department of Trade & Taxes Delhi 
/GST 

25187 25187 Unsecured                                 -   No 0.00% - - - -

Total(B) 25187 25187 0.00% -

Amount of 
claim under 
verification Remarks, if 

any

Based on claims received during CIRP as u/Regulation 30 as no claims received in Liquidation Process

Annexure-7
Name of the corporate debtor:   ALSTRONG ACP MANUFACTURING INDIA PRIVATE LIMITED ; Date of commencement of Liquidation: 04-07-2024 ; List of creditors as on: 17.10.2024

List of Operational creditors (Government Dues)  (Amount in ₹)

Sl. 
No
.

Name of creditor

Identification No. Details of claim received Details of claim admitted Amount of 
contingent 
claim

Amount of any 
mutual dues, that 
may beset- off

Amount of 
claim not 
admitted


